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1. THE BUDGET (RAILWAYS)
1994-95,

2. RESOLUTION APPROVING
RECOMMENDATIONS IN
PARAS 27, 28, 29, 30, 31 AND
34 OF FIFTH REPORT OF
RAILWAY CONVENTION
COMMITTEE, 1991,

3. THE APPROPRIATION
(RAILWAYS) NO. 2 BILL,
1994

AND

4. THE APPROPRIATION
(RAILWAYS) NO. 3 BILL,
1994 —Con:d.

THE DEPUTY CHAIRMAN:
Now we will take up the discussion on
the Railways.

Before we start the discussion, I
would request the Member that they
should abide by the time allotted to
their parties so that, if we can finish
the discussion today, we can have the
reply tomorrow. If it is possible, we
will finish it today.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI=
RAMESHWAR THAKUR):Madam
the hon. Railway Minister has a
question.

THE DEPUTY CHAIRMAN:
Do you want to reply today?
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THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF)
Yes, Madain, today. I will be much
obliged if I can be permitted to reply
today, if the business can be finished
today.

SHRI SHANKAR DAYAL
SINGH (Bihar) : Madam, you fix
the time ?

THE DEPUTY CHAIRMAN: I
am fixing the time . We have got five
hours for the discussion including the
Minister’s reply. So, it is five hours
from now. If you don't want to go
for lunch, we can sit through the
lunch hour. We should not delay the
train.. . . .(Interruptions)
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SHRI H. HANUMANTHAPPA
(Karnataka): Madam, Deputy Chair-
man, the way in which the discussion
1$ going on, it may not take much
more time. The Railway Minister is
travelling very safely across the discus-
sion. Tam observing since yesterday
that the Railway Minister is travelling
across the discussion very safely.

THE DEPUTY CHAIRMAN:
We hope there will be no accident.

SHRI H. HANUMANTHAPPA:
I heard Mr. Shankar Dayal Singh’s
speech also yesterday.

THE DEPUTY CHAIRMAN :
We want no accidents, no chain-
pullings and no obstructions. So,
you can go ahead.

SHRI H. HANUMANTHAPPA :
Madam, before I start, I will say that
somebody asked me whether I was
goingto praise Mr. Jaffer Sharief. I
said, “Everybody else has praised him.
Why should I also praise him?” He
said, “Everybody has put something.
You also give him a rose.” This is the
nature of the discussion. Even Sunder
Singh Bhandariji who has initiated
the discussion, also came out with
suggestions. Actually, by and large,
the Railway Minister has mesmerised
everybody, including the CPI (M
Members. ‘



